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title: Need to provide compensation to the family of a victim of electrocution by a B.S.N.L tower in Rajaji Puram, Lucknow in Uttar Pradesh.
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18.01 hours (Shri Ramen Deka in the Chair)
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HON. CHAIRPERSON:

Shri Bhairon Prasad Mishra and

Kunwar Pushpendra Singh Chandel are permitted to associate with the issue raised by Shri Kaushal Kishore.



